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SterTaae Hgr AT 5) T &7 205 % ITEE (1) T & Thdl &7 TN Fd g4, T FHIETT &1 ST & THT
& &y & o, ag e, S |@fem Faewr o8 suag aqg=t § T @ 8, [ T &
TG T O 7 FAT-3ET (3T TR ST TS Tl TS T I heoT T ST A8 T
9T ¥ ARATSET & HoaTas & o siaea s g, THT W % TS Hid 6 S &l A0 FHdl gl

I g F O T2 Fre A<, 99T H TH ATSEEAT & TH9E 6 arig & q19 27 & faw, 3
ST T T 209 T IT-GTT (1) F AT ITAH TATSIT o [T THT H 6 TSI 3T ITANT & dae §
AT FT AT

e UAT STerT TeAT STl ST, T SATERTT, @HATS AT, ST a7 greant &f fofaq =1 &
TRT SITUATT ST 3 STerT T STeTe ST Jeqs TR STeATshdl &l SAhTd &9 & IT HTAT TFeer™T &
ATEAT § AATE & ATTL & FHIT A THT TH A& dF AaTs 3T T F 6 THTq, TS a9TF
T TV, ST FTT IT AT ST o6 o7 STAfa 97 AT SAH T T2 el HI
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IH AT T T 209 it IT-G7T (2) o Tef 17 Ferd ITfEranT<r gIT T 73T straer sifaw grm

TH ATARAAT o Tl e ATt i it I AT 37 3777 s 3T ¢ 3% T 1<k gIer 999

TTTARTET o Sh Ielfad HIaTad § ST ML reqr oham ST |ehaT 2l

AT
ST ST | HATAE-AET (ITH FTEHT) ATE AT THELT ATSd @€ QGLH0T ATHE 90T I

T F forar srferrgor it STaaETett se=eT "fgd 31 39 dga qiw #r aferm fawor.
et 7 AT T g

FH T TgEI T AT TTH T AT Qo gE T qARA
(= =)
goTfesar REUERL
1 goTfsaT ET@'&T 97 3804.00
2 geTfesaT REUERL 146 6284.00
3 gaTfear ET@'&T 96 100.00
4 geTfesaT REUERL 145 100.00
5 gaTfear ET@'&T 388 100.00
FA : 10388.00
T & T T HT ATH AT FT ATH QT AT qARA
(=R A=)
EEUTRI EIRSEE

1 GATIBAT EIRE L 79 305.00
2 gyTfear EIRE: 5 80 685.00
3 GATISAT EIRE L 81 324.00
4 gaTiar EIRE: 83 514.00
5 grfoar fae 84 366.00
6 gaTiar EIRE: 86 225.00
7 grfoar IR L 87 136.00
8 ERIERI EIRE: 88 316.00
9 gaTiar EIRE: 91 480.00
10 grfoar e 236 204.00
11 gaTfesaT deEs 244 361.00
12 gyrfoar EIRE: 5 245 263.00
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13 EENTRI EIRS 248 157.00
14 TR EIRE 669 450.00
15 TR EIRE 85 100.00
16 EEIERI EIREEE 94 100.00
17 TR EIRE 93 100.00
18 EEIERI EIREEE 96 100.00
19 TR EIRE 230 100.00
20 EEIERI EIREEE 231 100.00
21 goTfesar EIRE L 232 100.00
22 EEIERI EIRE 234 100.00
23 geTfesaT EIRE L 233 100.00
24 EEIERI EIRE 97 100.00
25 goTfesaT EIRE L 95 100.00
26 EEIERI EIRE 663 100.00
27 EEIERI EIRE 664 100.00
28 goTfesar EIRE L 660 375.00
29 EEIERI EIRE 666 1633.00
30 EEUTRI EIRSEE 247 100.00
31 EEIERI EIRE 92 100.00
32 EEUTRI EIRSEE 67 100.00
33 EEUTRI EIRSEE 238 100.00
34 EEIERI EIRE 705 100.00
A 8594.00
FH &1 TgHI T A TTH FT A7 QI AT SR
(GEALES)
GATIsAT FSLIAT

1 TR GSEIAT 86 286.00
2 GATISAT AT 89 141.00
3 EEUTRI AT 94 512.00
4 EENTRI AT 95 557.00
5 ERIERI AT 209 664.00
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6 eEnERIE AT 221 620.00
7 GHTTHAT SR 224 1149.00
8 eEnERI AT 370 168.00
9 eEnERIE AT 371 382.00
10 GHTTHAT SR 377 143.00
11 EENTRI AT 425 477.00
12 goTIesaT AT 426 531.00
13 EENTRI AT 427 342.00
14 gt AT 428 434.00
15 EEnERIE AT 429 502.00
16 GHTIesAT G 381 100.00
17 gt AT 410 100.00
18 EENER AT 413 100.00
19 gt AT 414 100.00
20 EENERI AT 220 100.00
21 EENER AT 91 100.00
22 gt AT 90 100.00
23 GHTIBAT AT 83 100.00
24 gt AT 210 1361.00
25 GATIBAT e R 661 226.00
26 EEnERIE AT 213 100.00
27 gt AT 84 100.00
28 GATIBAT ERLRI GEED 167.00
TOTAL 9662.00
T & T TN HT ATH T FT 979 T AT qARA
(B )
EEUTRI FATIL

1 gfosaT FAATL 61 100.00
2 EENERIE FAATT 64 100.00
3 EnERI FATIT 62 100.00
4 EENERIE FATIT 60 100.00
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HILT =T TSI AT

5 EENTRI FATL qLHRTET THIA 832.00

A 1232.00

wH & T TGN T ATH T FT 97H T G T qARA
(&R )
EENEE Gt

1 gATsAT GATATST 22 2848.00
2 EEIERI GTATST 10 11128.00
3 gt GATATST 11 3905.00
4 EENTRII ERIEIE 15 5655.00
5 gt GATATST 12 987.00
6 gt GATATST 23 828.00
7 gt GATATST 16 100.00

A 25451.00

wH G T TN T ATH T FT ATH T & T qARA
(&R )
TR HIZT FTHRTATE

1 gATfesaT Hgor FTHRTATE 47 678.00
2 EEUTRI =g FTHRTATS 354 233.00
3 EENTRI HIZT FTHTATS 355 100.00
4 EEENTRI HIZT FTHTATS 370 100.00
5 GTfosaT HIZT FTHTATS 405 100.00
6 gaTfesaT Hgor FrHRTIATE 406 100.00
7 FATsAT HZoT FTHTATE 44 100.00
8 GaTfesaT HIZT FIHTATS 392 100.00
9 GTfoaT HIZT FTHTATS 30 249.00
10 GATfesAT HIZUT FIHTATS 41 683.00
11 gaTfosar HIT FTHRTATS 43 376.00
12 GATfsAT HIZUT FTHTATS 45 523.00
13 gTfesar HgoT FTHRTATE 48 3300.00
14 GATfesAT HIZT FTHTATS 49 1260.00
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15 FaTfesar HIZT FTHTATS 359 7366.00
16 EENTRI HIZT FIHTATS 369 991.00
17 G HIZT FIHTATS 383 1668.00
18 FaTfesar HIZT FIHTATS 42 100.00
19 GTfesaT HIZT FIHTATS 407 100.00

A 18127.00

(7. & E-727124]
ToeE AT, Hed TRASET Jaa A,

MINISTRY OF RAILWAYS
[Western Railway (Construction Organisation)]

NOTIFICATION
Mumbai, the 30th March, 2026

G.S.R. 221(E).— In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
the Special Railway Project, namely, Kanalus-Okha (Devbhumi Dwarka) Doubling of Broad Gauge single line in
District Devbhumi Dwarka in the State of Gujarat, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer- Khambhaliya, District
Devbhumi Dwarka, in writing and shall set out the grounds thereof and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and
after making such further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely: Kanalus-
Okha (Devbhoomi Dwarka) doubling of Broad-Gauge single line in the state of Gujarat.

Name of District: Devbhumi Dwarka

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambhaliya Kuvadiya
1 Khambhaliya Kuvadiya 97 3804.00
2 Khambhaliya Kuvadiya 146 6284.00
3 Khambhaliya Kuvadiya 96 100.00
4 Khambhaliya Kuvadiya 145 100.00
5 Khambhaliya Kuvadiya 388 100.00
TOTAL 10388.00
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GIESEEIRIE EE RS R IE)

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambbhaliya Viramdad

1 Khambhaliya Viramdad 79 305.00
2 Khambhaliya Viramdad 80 685.00
3 Khambhaliya Viramdad 81 324.00
4 Khambhaliya Viramdad 83 514.00
5 Khambhaliya Viramdad 84 366.00
6 Khambhaliya Viramdad 86 225.00
7 Khambbhaliya Viramdad 87 136.00
8 Khambbhaliya Viramdad 88 316.00
9 Khambbhaliya Viramdad 91 480.00
10 Khambbhaliya Viramdad 236 204.00
11 Khambbhaliya Viramdad 244 361.00
12 Khambbhaliya Viramdad 245 263.00
13 Khambbhaliya Viramdad 248 157.00
14 Khambbhaliya Viramdad 669 450.00
15 Khambhaliya Viramdad 85 100.00
16 Khambhaliya Viramdad 94 100.00
17 Khambhaliya Viramdad 93 100.00
18 Khambhaliya Viramdad 96 100.00
19 Khambhaliya Viramdad 230 100.00
20 Khambhaliya Viramdad 231 100.00
21 Khambhaliya Viramdad 232 100.00
22 Khambhaliya Viramdad 234 100.00
23 Khambhaliya Viramdad 233 100.00
24 Khambhaliya Viramdad 97 100.00
25 Khambhaliya Viramdad 95 100.00
26 Khambhaliya Viramdad 663 100.00
27 Khambhaliya Viramdad 664 100.00
28 Khambhaliya Viramdad 660 375.00
29 Khambbhaliya Viramdad 666 1633.00
30 Khambhaliya Viramdad 247 100.00
31 Khambhaliya Viramdad 92 100.00
32 Khambhaliya Viramdad 67 100.00
33 Khambhaliya Viramdad 238 100.00
34 Khambhaliya Viramdad 705 100.00
TOTAL 8594.00
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Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambbhaliya Khajuriya
1 Khambhaliya Khajuriya 86 286.00
2 Khambbhaliya Khajuriya 89 141.00
3 Khambbhaliya Khajuriya 94 512.00
4 Khambhaliya Khajuriya 95 557.00
5 Khambhaliya Khajuriya 209 664.00
6 Khambbhaliya Khajuriya 221 620.00
7 Khambbhaliya Khajuriya 224 1149.00
8 Khambhaliya Khajuriya 370 168.00
9 Khambhaliya Khajuriya 371 382.00
10 Khambhaliya Khajuriya 377 143.00
11 Khambhaliya Khajuriya 425 477.00
12 Khambhaliya Khajuriya 426 531.00
13 Khambbhaliya Khajuriya 427 342.00
14 Khambhaliya Khajuriya 428 434.00
15 Khambhaliya Khajuriya 429 502.00
16 Khambhaliya Khajuriya 381 100.00
17 Khambhaliya Khajuriya 410 100.00
18 Khambhaliya Khajuriya 413 100.00
19 Khambhaliya Khajuriya 414 100.00
20 Khambhaliya Khajuriya 220 100.00
21 Khambhaliya Khajuriya 91 100.00
22 Khambhaliya Khajuriya 90 100.00
23 Khambhaliya Khajuriya 83 100.00
24 Khambhaliya Khajuriya 210 1361.00
25 Khambhaliya Khajuriya 661 226.00
26 Khambhaliya Khajuriya 213 100.00
27 Khambhaliya Khajuriya 84 100.00
28 Khambhaliya Khajuriya Road 167.00
TOTAL 9662.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambhaliya Kanchanpur
1 Khambhaliya Kanchanpur 61 100.00
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2 Khambhaliya Kanchanpur 64 100.00
3 Khambhaliya Kanchanpur 62 100.00
4 Khambhaliya Kanchanpur 60 100.00
5 Khambhaliya Kanchanpur Govt.Land 832.00
TOTAL 1232.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambhaliya Khambhaliya
1 Khambhaliya Khambhaliya 22 2848.00
2 Khambhaliya Khambhaliya 10 11128.00
3 Khambhaliya Khambhaliya 11 3905.00
4 Khambhaliya Khambhaliya 15 5655.00
5 Khambhaliya Khambhaliya 12 987.00
6 Khambhaliya Khambhaliya 23 828.00
7 Khambhaliya Khambhaliya 16 100.00
TOTAL 25451.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Khambhaliya Sinhan Kakabhai

1 Khambhaliya Sinhan Kakabhai 47 678.00
2 Khambhaliya Sinhan Kakabhai 354 233.00
3 Khambhaliya Sinhan Kakabhai 355 100.00
4 Khambhaliya Sinhan Kakabhai 370 100.00
5 Khambhaliya Sinhan Kakabhai 405 100.00
6 Khambhaliya Sinhan Kakabhai 406 100.00
7 Khambhaliya Sinhan Kakabhai 44 100.00
8 Khambhaliya Sinhan Kakabhai 392 100.00
9 Khambbhaliya Sinhan Kakabhai 30 249.00
10 Khambhaliya Sinhan Kakabhai 41 683.00
11 Khambhaliya Sinhan Kakabhai 43 376.00
12 Khambhaliya Sinhan Kakabhai 45 523.00
13 Khambhaliya Sinhan Kakabhai 48 3300.00
14 Khambhaliya Sinhan Kakabhai 49 1260.00
15 Khambhaliya Sinhan Kakabhai 359 7366.00
16 Khambhaliya Sinhan Kakabhai 369 991.00
17 Khambhaliya Sinhan Kakabhai 383 1668.00
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18 Khambhaliya Sinhan Kakabhai 42 100.00
19 Khambhaliya Sinhan Kakabhai 407 100.00
TOTAL 18127.00

[F. No E-727124]

RAJENDRA KUMAR, Chief Project Managar /C
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